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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

Original Application No. 125/2023/EZ

Chandrashekhar Khawade Applicant(s)

Versus

State of Jharkhand & Ors. Respondent(s)

Affidavit of the Respondent No. - 04, Jharkhand

State Pollution Control Board (JSPCB).

I, Kamlakant Pathak, S/o of Jitbahan Pathak presently

posted as the Section Head, Dumka Region, JSPCB and am

duly competent to swear this affidavit and do here by

solemnly state and affirm as follows: -

1.That, at present, I am working and posted as the

Section Headi Dumka Region, JSPCB and as such, I am

well acquainted

of this case .

and circumstances

..~'



..
2.That, I have gone through the order dated 09/04/2024

passed by the Hon'ble National Green Tribunal, Eastern

Zone Bench, Kolkata and have understood the contents

therein.

3.That, I am duly authorized to swear this affidavit.

Further, it is stated that I have gone through the

relevant files and records in the present case.

4.That, the Eastern Zone Bench of Hon'ble NGT on

18/03/2024 was pleased to issue directions to the

JSPCB to re-inspect the Unit and submit a fresh

Inspection Report on all environmental parameters

including smoke generation, ash generation,

consumption of ground water etc.

5.That, it is humbly stated and submitted that in V1ew

of the above the JSPCB vide its Ref. No. B - 1012

dated 19/04/2024 had directed the Regional Officer

JSPCB Regional Office - Cum - Laboratory, Dumka to re-

~ inspect the Unit and submit the current / fresh
~
C5 Inspection Report of the Site 1n question with
~

photographs.

Photocopy of the Ref. No. B

- 1012 dated 19/04/2024 1S



enclosed and marked herewith

as Annexure - 'A'.

6.That, it is humbly stated and submitted that the Unit

in question was inspected by the Assistant Scientific

Officer, JSPCB Regional Office - Cum - Laboratory,

Dumka on 26/04/2024 and the Inspection Report of the

same has been submitted vide his letter no. 769 dated

04/05/2024. The findings of the Inspection Report have

been reproduced below for the sake of brevity: -

a) M/s Sitaram Soap Works (Sitco Soap Factory) is

situated in thickly populated area near Ganesh /

Lakshmi Market, Deoghar. The Unit is operating since

1937.

b)The Unit £alls under Green category & is involved

in production o£ handmade soap using Fatty Acid -

f~
-.a
:s::
~

570 Kg/Day, Soap Stone Powder - 10 Kg/Day, Caustic

200 Ltr/Day, Cilicate 20 Kg/Day as raw

materials. Approx 200 liters o£ water is used £or

caustic mixing.

c) The Unit is now using briquette o£ Paddy Husk - 160

ss a £uel. Ash generation is 08-10% o£ £uel

ash is being sent to £ly ash bricks

(M/s Singhal In£ra, Jasidih,



Industrial area, Jasidih, Deoghar). Copy of

Agreement copy is attached herewith.

d) The Unit has installed a stack of height 30.43 mtr.

attached with Kiln. Current Stack Monitoring Report

done by Envirocheck Lab, Dhanbad, recognized by

JSPCB Ranchi is attached herewith. The moni tored

parameter (SPM - Suspended Particulate Matter) is

found under limit.

e) There are 05 nos. of Kiln existing in the Unit, out

of which 02 to 03 Kiln is generally operated & rest

is Kiln is for standby, as infor.medby the Unit.

f)There are 30 nos. of Plant (sapling) found inside

the plant premises. No more space is available for'

further plantation.

g)Two Rain Water Harvesting structures has been

constructed.

h)500 ltr/day water is being used for domestic

purpose.

Photocopy of Letter No. 769

dated 04/05/2024 lS annexed

and marked as Annexure - 'B'.

Affidavi t is filed bonafide and in the

of justice.

~ 17 ·tJ~ 2024



8.That the statement made In forgoing paragraphs are

true to my knowledge in annexure are true copy of its

original.

DEPONENT
VERIFICATION:

. ~;~;,I7 tJ,1\Y }Oi4
Verified at Ranchi on t.hi s the day or; "'May,~024 that

the averments & facts stated herein above are true and
~
~ correct to my knowledge and belief and nothing material~

>­<::.~I
,...._"I
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;f

has been concealed therefrom.
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JHARKHAND STATE POLLUTION CONTROL BOARD

iI '
TOWNSHIP ADMINISTRATION BUILDING, HECCOMPLEX, DHURWA, RANCHI 834004
Telephone : 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

By Email Hon 'ble NGT Matter
Time Bound (Urgent)

Date ..\.~\o~l~V-\
From,

Yatindra Kumar Das,
Member Secretary.

To,
The Regional Officer,
JSPCB Regional Office - Cum Labaratory,
Dumka.

Sub: - Compliance of the directions issued by the Hon'ble NGT, ~(z.lJ,:"Kolkata in its order
dated 09/04/2024 in O. A. No. 125/2023IEZ (Earlier O. A. No. Sl1~021,pBfip:.tbe matter of
Cbadrashekar Khawade Versus State of Jharkhand & Drs. -Regarding.

In Connection with the above noted subject matter, I am directed to inform that the Hon'ble NGT,
EZB, Kolkata in its order dated 09/04/2024 in O. A. No. 125/2023/EZ (Earlier O. A. No.
511/2022/PB) in the matter of Chadrashekar Khawade Versus State of Jharkhand & Ors. has been
pleased to pass certain directions (Copy enclosed). The relevant portion of which is as follows: _

"4. We are of the view that the Jharknand State Pollution Control Board should re-inspect the
Unit and submit a fresh Inspection Report on all environmental parameters includin.g smoke
generation, ash generation, consumption of ground water etc.

5. We, therefore, direct the Jharkhand State Pollution Control Board, to re-inspect the, Unit of
Respondent No.4 within 15days and submit its report on affidavit witMnfurther two weeks.
6. List on 09.05.2024."

In light of the above, it is, hereby directed to re-inspect the Unit and submit the current I fresh
Inspection Report of the Site in question with photographs in line With the directions of the, Hon'ble
NGT to the Board's Headquarter, so that, it may be filed before the Hon'ble Tribunal in time.

Encl: As above.

CYat,in,dra ~,;N>as)
Membe~~~aItYs:
"

KMB Page 353
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Inspection Report ofM/s Sitaram Soap Works, (SitcoSoap Factory) in compliance to the
directions issued by the Hon'ble NGT, EZB, Kolkata in its Order dated 09/04/2024 in O.A.
No. 125/2023IEZ (Earlier O.A. No. 511/2022IPB) in the matter of Chandrashekhar
Khawade Versus State of Jbarkhand & Ors.

In compliance to the directions issued by the Hon'ble NGT, EZB, Kolkata in O.A. No, 125/2023IEZ (Earlier O.

A. No. 511/2022fPB) in the matter of Chandrasbekhar Khawade Versus State of Jharkhand & Ors. vide order

dated 091 412024 the Hon'ble Tribunal was pleased to direct the JSPCB to re-inspect the Unit and submit a fresh

inspectio report on all environmental parameters including smoke generation, ash generation &. consumption of

ground water etc.

In the light of above direction issued by Hon'ble NGT Mis Sitaram Soap Works (Siteo Soap Factory), C.P. Drolia
..Road, Deoghar was inspected on 26/04/2024 by Sri Ravi Kumar, Assistant Scientific Officer, JSPCB Regional

Office - cum - Laboratory, Dumka & findings are as under -

a) MIs Sitaram Soap Works (Sitco Soap Factory) is situated in thickly populated area near GaneshILakshmi

Market, Deoghar. The Unit is operating since 1937.
b) The Unit falls under Green category &is involved in production of handmade soap using Fatty Acid- 570

Kg/Day, Soap Stone Powder - 10 Kg/Day, Caustic- 200 LtrlDay, Cilicate - 20 Kg/Day as raw materials.

Approx 200 liters of water is used for caustic mixing.
e) The Unit is now using briquette of Paddy Husk -160 KgfDay as a fuel, Ash generation is 08-10% of fuel

used, ash is being sent to fly ash bricks manufacturer (Mis Singhal Infra. Jasidih, Industrial area, Jasidih,

Deoghar), Copy of Agreement copy is attached herewith.
d) The Unit has installed a stack of height 30.43 mtr. attached with Kiln. Current Stack Monitoring Report

done by Envirocheck Lab, Dhanbad, recognized by JSPCB Ranchi is attached herewith. The monitored

parameter (SPM - Suspended particulate Matter) is found under limit.
e) There are 05 nos. of Kiln existing in the Unit, out of which 02 to 03Kiln is generally operated & rest is

Kiln is for standby, as informed by the Unit.
f) There are 30 nos. of Plant' (sapling) found inside the plant premises. No more space is available for

further plantation.

g) Two Rain Water Harvesting structures has been constructed.

h) 500 Itr/day water is being used for domestic purpose.
~o1.-''"'\
6

.

(Ravi Kumar)
Assistant Scientific Officer,

JSPCB, Dumka
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To,
M/sSitaram Soap Work,

CPDrolia Road,

.B. Deoghar

subject! FIVAsh Usage.

Dear Sir,
we are using f1y~ashfor our brick manufacturing. We can also-use the fly ash
generated in your tndustrv. The fly ash is to delivered free of cost at our Iasldih
works.

Thankyou!

Warm regards.

SHRI GIRlRAJ TRADERS
~\ ~ ,

A~~S~atOfy'

'Glt' PLOTNO DMS, OPPOSITE STPI"JAstDIH INDUSTRIAL AREA
r.',' MANIKPUR, DEOGHAR - 814142 JHARKHAND



NAHLAccredited r.a\)otatot'y
Rewgnised by}SPq3
Certified by ISO 9()Ot~tOlS &ISO 45001 :lOUI

C.P. Drolia Road, P.O:- B, Deoghar,
Dist :- Deoghar

ENVIROCHECK

TESTREPORT FOBMATNOi eNYlKIFM/37

Sampling Plan
& Procedure
Sample
Condition

SL.
NO.

PARAMETERS RESULTS LIMIT

31.0 N.A.
. 56.0 N.A.
8.31 N.A.

2650.87 N.A.
0.38 N.A.

32.15 N.A.
45.05 N.A

131.51 150.01

1.
2.
3.
4.
5.
6.
7.
8.

Atmospheric temperature'[
Stack gas temperature "
Stack gas Veloci~ ,
Volumetric floY!rate .' ......•...
Emission Ra~{of PM +},;:-:tit'-' . ":-!,..-: :::.
ConcentratjQfi:,bfOl4des ofNitrog~,
Concentrati~~",ofSulphur Dioxide' ';(:,'i"
Concentrati'&nofParticulate ' .'
Matter

Remarks esult shows'tita,tPorticulate Matter is'~itJilff1tmlt as,pir ]SpeB.
N.A. means Not1ty,Qllable. " ';;,"i' ," '
Result relates on(iiQ the sample tested ", . , 'i;':

Authorised Signatory :

[Bapan Das,Dy.Technical Manager)

14-.0. : 63i.B~ R1l~t..~guru Av,.ulue, K,Qlkata _ iOO-Q28 ,~ 033~25-'192'911254974.e. FaX:-~033';2&299141
Lab."ir"t:oty ; MIG:., ,~...~, tdq,u~Jn9',~;~I.()~Y, :Oh~,i1l?,.d.•·S't.tiJ,_4~l:v.i'kh.nd,flli:r --'$i2~Q~.1'
Einail : enVlrQo,be,~kSO@si1:il_~-n.co", rW~.!Ie: \IirWw';.J\YIr:C)~Ij.CIfJn
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